CENTRAL ADMINISTRATIVE TRIBUNAL

CALCUTTA BENCH
KOLKATA

OA. 350/1149/2019 .~ Date of order: 06.11.2019

Present ‘Hon’ble Ms. fBldlSha Banerjee, Judicial Member
Hon’ble Dr. Nandita Chatterjee, Administrative Member

Sri Subhobrata Santra, son of late
Satyasharan Santra, by faith- Hindu, by
occupation- unemployed. youth, residing.
at Vill-Udaypur, P.O. Kamarpukur, P.S.
Goghat, Dist- Hooghly, Pin- 712 612.
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4. The Deputy Chief Electrical

‘Engineer/Construction/G/H.Q.;
Fairlie Place, Kolkata- 700001.

...... ......Respondéiits.

For the Applicant : Mr. N. Roy, Counsel

For the Respondents : Mr. A. K. Dasgupta, Counsel

ORDER (Oral)

Per Ms. Bidisha Banerjee, JM:

' Heard ld. Counsel for both sides.




2. The applicant seems to be aggrieved as the applieatien format
required to be submitted -ﬂ by h1rn for “ the purpose of his |
consideration for appointment under the land loser scheme, has not
been furnished to him.

3. Hence, withthe coneent of' both the parties, we dispese of the
OA with a direction ﬁpon the respbndént nos. 2 or 3 to furnish the
copy of the application format to the applicant that is required to be
filled up by the apphcant W1th1n a period of 4 weeks. Upon
rece1v1ng the format the apphca.nt shall fill in the detauls and
furnish all the necessary part1cu1ars along with certificates requlred
for conisideration of his case, within a further period of 4 Weeks |
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Upon receipt of such;fthe authoi'*lrtlés shall duly consider the

""""

reasoned order w1th1nk a?ﬁpeno f {2 thsaftﬂereafter
4. It is made clear that('wéthave noﬁ(’é“ﬁtere 1nto the merlts‘ of this
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matter and therefore all pdm“ts\are kept/ en for con81derat10n
5. With the aforesaid d1rect10n, the present OA would stand

disposed of. No costs.
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(Dr. Nandita Chatterjee) (Bidisha ; nerjee)
Member (A} ' Member (J). .
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